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Abstract of the Proceedings of the Council of the Governor Genmeral of India,
assembled for the purpose of making Laws and Regulations under the
provisions of the Act of Parliament 24 & 25 Vic., cap. 67.

* The Council met at Government House on Friday, the 18th February, 1886.
PrEsenT:

His Excellency the Vicoroy and Governor Gencral of India, x.r., 6.c.D.,
G.C.M.G., P.0., G.M.8.I., G.M.L.E., presiding. '

His Excellency the Commander-in-Chief, 6.c.B., 0.1.5.

The Hon'ble J.'Gibbs, c.8.1., C.L.B.

Lieutepant-General the Hon'ble T. F. Wilson, c.n., C.L.E, -

The Hon’ble O. P. Ilbert, c.1.B.

The Hon'ble 8ir 8. 0. Bayley, k.0.8.1, C.LE,

The Ion’ble T. O. Hope, 0.8.1., C.I.B.

The Hon'ble 8Bir A. Colvin, X.¢.M.G., C.1.B.

The Hon'ble Mahérdja Luchmessur S8ingh, Bahddur, of Durbhunga.

The Hon’ble J. W. Quinton.

The Hon’ble T. M. Qibbon, o.I.E.

The Hon’ble Amfr Alf.

The Hon'ble W. W. Hunter, LL.D., C.A.,, C.LE,

The Hon'ble H. J. Reynolds.

The Hon’ble Rao 8aheb Vishvanath Narayan Mandlik, c.s.1.

The Hon’ble Pedri Mohan Mukerji.

The Hon'ble H. 8t.A. Goodrich.

BENGAL TENANOY BILL.

The Hon’ble Br2 BrsuarT BavLeY presented the further Report of the
Belect Committee on the Bill to amend and consolidate certain ennctments
relating to the Law of Landlord and Tenant within tho territories under the
administration of the Lieutonant-Governor of Lengal. He said :—

“The Report and the minutes of various memhers of the Committes ex-
pressing their opinions on special portions of the Bill will be published as s
supplement to the Gazette. There being no Motion before the Council, I am
precluded by the rules from making any romarks on this cocasion; ouly with

*Your Lordship's permission I wish to inform honourable members that I propose



BENGAL TENANCY. .
[$ir Steuart Bayley.)  (13rm FEnruany, 1885.)

this day fortnight to ‘move that the Report be taken into consideration, and I
will ask the attention of members of the Council to Rule 28, which saya that

-all amendments should be in the Secretary’s hands three days before the
Motion is made.” ‘

The Council adjourned to Friday, the 20th February, 1885.

B. J. OROSTHWAITE,
Offg. Secretary lo the Government of India,

Forr WiLLiax; ‘i
Legislative Depariment,

The 13th February, 1885.
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